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Petition(s) for Special Leave to Appeal (Civil) No(s).27500/2012

STATE CF U. P. & ANR Petitioner(s)
VERSUS

TEJ PAL CHAUHAN Respondent (s)

(Wth prayer for interimrelief and office report )

Date: 26/11/2012 This Petition was called on for hearing today.

For Petitioner(s)

For

SB

M. Anuvrat Sharma, Adv.

Respondent ( s) Ms. Savitri Pandey, adv.
Dr. (Ms.) Vipin Qupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The sol e respondent has filed counter affidavit. No further
steps. Hence, list the matter before the Hon ble Court as per rules.
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